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already entered India are being dealt 
with according to law.

(b )  462 Pakistanis are said to have 
entered Ganganagar District.

P r o h ib it io n  Schem e

*582. Dr. Ram Subhag Singh: (a )
W ill the Minister oi Planning be 
pleased to state whether it is a fact 
that some, of the State Governments 
have deferred their prohibition 
schemes indefinitely for using all the 
available funds for the development 
schemes under the Five Year Plan?

(b ) If so, which State Governments 
have done so?

The Minister of Irrigation and 
Power (Shri*Hathi): (a )  and (b ).  The 
required information is being collect­
ed and will be placed on the Table  
of the House in due course.

• C onstruction of H ouses

*583. Shri Sivamurthi Swami: (a)
Will the Minister of Works, Housingf 
and Supply be pleased to state how  
much money has been advanced as 
loan Or grant during the last year to 
general public housing co-operativ^e 
societies; and how much has been set 
apart for building Government .ser­
vants’ quarters; ,

(b )  How  many houses have been 
built and how many were under con­
struction by the Ministry last year?

(c ) Is there any provision made to 
advance loans without interest to H ari- 
jans or other poor people?

(d ) If so. how much amount has 
been given during the last two years?

The Minister of Works, Housinfi 
and Supply (Sardar Swaran Singh):
(a ) No grant or lo^n was given to 
general public housing co-operative 
societies during the year 1951-52. A  
sum of Rs. 53 lakhs was set apart 
in the year 1951-52 for building Gov­
ernment servants’ quarters.

(b ) 1211 houses for Government 
servants were under construction 
during the year 1951-52.

(c ) No. "
(d ) Does not arise.
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The Minister of Commerce and In­
dustry (Shri T. T. iirishuajiiachari;;
(a ) The export oi carpets is being 
freely allowed without any licence 
since April 1946. Our Traae Represen­
tatives abroad extend all possible fa ­
cilities to carpet manufacturers and 
exporters in India by helping them to 
get trade contacts and furnishing them 
with the information they require. 
Further, in order to ensure that 
the trade does not suffer on account 
of poor quality, steps have been taken 
to fix minimum standards.

(b ) There has been a slump in the
export trade in woollen carpets since
1951. .

(c ) A  statement is laid on the Table 
of the House. \See Appendix IV, an- 
nexure No. 44.]

(d ) Persia.

D octors and H ealth  Ser vice  
P r o g r am m e

*585. Dr. Rama Rao: (a ) W ill the 
Minister of Heal'.h be pleased to state 
what steps are being undertaken by 
Government to increase the number of 
doctors in the country?

(b ) Has any section of the Medical 
Profession been consulted with regard  
to the Health Services Programme en­
visaged in the Five Year Plan?




